
[Shri P. N. Sukul] The 
question is: 

"That this House disapproves of the Delhi 
Municipal Corporation (Amendment) 
Ordinance, 1987 (No. 1 of 1987) 
promulgated by the President on the 5th 
February, 1987. " 

The motion was negatived. 

THE VICE-CHAIRMAN (SHRI P. N. 
SUKUL): Now, I shall put thfc hon. Minister's 
motion t0 vote. 

The question is: 

"That the Bill further to ametid the Delhi 
Municipal Corporation Act, 1957, be taken 
into consideration. " 

The motion was adopted 

THE VICE-CHAIRMAN (SHRI P. N. 
SUKUL): We shall now take up clause-by. 
clause consideration of the Bill. 

Clauses 2 ond 3 were added to the Bill. 

Clause 1, the Enacting Formula and the Title 
were added to the Bill. 

SHRI CHINTAMANI PANIGRAHL Sir, I 
move: 

"That the Bill be'passed. " 

The question was put and the motion was 
adopted.. 

4. 00 P. M. 
I. RESOLUTION RE. APPRO-VAL OF 

RECOMMENDATIONS OF THE 
RAILWAY CONVENTION COMMITTEE, 

1985. 

II THE BUDGET (RAILWAYS), 1987-88—
GENERAL DISCUSSION 

THE MINISTER OP STATE OF THE 
MINISTRY OF RAILWAYS (SHRI 
MADHAVRAO SCINDIA): Mr. Vice-
Chairman, Sir, I beg to move  the  following 
resolution: — 

"That this House approves the 
recommendations made in paragraphs 8  to 
12     contained  in the 

Seventh Report of the Railway Convention 
Committee, 1985, appointed to review the 
rate of dividend payable by the Railway 
Undertaking to General Revenues as well 
as other ancillary matters in connection 
with the Railway Finance and General 
Finance, which was presented to the Par-
liament on the 24th February, 1987. " 

Sir, by a resolution adopted in Lok Sabha 
on 20th March, 1985 and concurred  in  by  
Rajya Sabha     on 

' 28th March, 1985, the Railway Convention 
Committee, 1985 was con- -stituted on the 21st 
of May, 1985. The Committee was appointed 
"to review the rate of  dividend which is, at 
present, payable  by  the  Railway 

- Undertaking to General Revenues as well as 
other ancillary matters in connection with the 
Railway finance vis-a-vis the General 
Finance toi make rcommendations thereon" 
for the Seventh Plan period 1986-1990. The 
Ministry of Railways submitted a second 
interim memorandum requesting the 
Committee to permit continuance of the 
financial arrangement between the Railways 
and the General Revenues as recommended 
by the Railway Convention Committee of 
1980 and adopted by the. Committee for 
1985-86 and 1986-87 pending their final 
recommendations for the Seventh Five Year- 
Plan. The Railway Convention Committee 
1985 have since considered the interim 
memorandum, and have agreed to the 
proposals made by the Ministry ' of Railways 
subject to retrospective adjustments after the 
Anal recommendations of the Committee are 
available in due course. With these words I 
commend the Resolution for the con-
sideration of the House. 

The question was proposed. 

THE VICE-CHAIRMAN (SFRI P N. 
SUKUL): The Resolution and the Railway 
Budget are now open for discussion, Mr. 
Sukomal  Sen. 
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Mr. Sukomal Sen, you have 28 "mi- '" nutes for 
your party. 

SHRi SUKOMAL SEN (West Bengal); 
Yes, I remember; but you are in the Chair... 

THE VICE-CHAIRMAN (SHRI P. N. 
SUKUL): That is why I am reminding you. 
SHE! • SUKOMAL SEN; Sir, I have gone 

through the speech of the Blailway Minister very 
minutely. I find it isfull of self-eulogy. It' is good. 
But had the performance been really satisfactory 
and commendable, I would not have minded the 
speech. Having gone through .. the speech in 
detail I find it is a » self-complacent speech and it 
does not bear a reflection of the actual 
performance of Indian Railways. The honourable 
Minister is very glad to announce that hehas not 
increased any freight or fare this year (and the 
Budget is a surplus one. He has conveniently 
forgotten to mention that only a few months back, 
from 1st December, freight charges were raised 
an^ during these four months he would be col-
lecting by thisfreight increase around Rs. 500 
crores or Rs. 476 . crores to beexact, and for the 
whole year of twelve months the increased freight 
earnings would be around Rs. 1000 toRs. 1200 
crores. This increase was effected only from 1st 
December, and now he says he has not increased 
any fares this year. Of course, there is another 
reason for his not increasing the freight and fares 
this year, in this Budget. You know, when 
elections areround the corner, " this Government 
becomes very cautious about their budgeting and 
they do anything well before the election orwell 
after the election but not around the election time. 
So now they may do it again after the election is 
over. I am not - sure if the honourable Minister 
gives a guarantee that in this year there will be no 
increase so that we can have some satisfaction, so 
that the people of the country will bear only that 
Fas- 1000 crores in freight a~j far=     in'ereasa     
effected     four 

 
months ago and there will be no more 
increased charges during the current year. 
Anyway, now, how does this surplus come, 
this surplus of Rs. 179 crores? I find, it is my 
analogy, that this surplus has been arrived at 
after declaring a low rate of dividend, a very 
low rate of dividend, 6 to 7 per cent. Of 
coursa, in spite of the low rate of dividend 
payment, the Railways owe the Union 
Government an amount of Rs. 428 crores as 
deferred dividend liability at the end of the 
current financial year. So, this surplus is 
artificial not a real surplus. Not only that. I 
feel theperformance of the Railways has to be 
improved 
a lot ------  

SHRI KALPNATH RAI (Uttar Pradesh): 
What isa real surplus? 

SHRI SUKOMAL SEN: Perhaps I need not 
give you a reply now because, otherwise, it 
will eat into my time. You meet me in the 
Lobby after my speech; I will then explain to 
you, what a real surplus is... ' 

THE VICE-CHAIRMAN (SHRI P. N. 
SUKUL); Both of you fcaow what a real 
surplus is. 
SHRI SUJKOMAL SEN: Then, Sir, I feel 
that the working expenses of the Ministry of 
Railways should  bo further reduced. Why do 
I say this? It is because the operating ratio, I 
mean, the total working expenses divided by 
gross traffic receipts was 96. 3 per cent in 
1984-85, 90. 6 in    1985-26, and is estimated 
to be 93. 5 per   cent and 92. 3 per cent in 
1986-87 and 1987-88 respectively. It is clear 
from there figures that it is necessary to 
reduce the working  expenses. From  1984-85 
to 19-86-87, it was 93. 5 per cent of the I    
totai  revenue  of tht ailways. So, total  
revenue  of  the       Railways.. So, the 
Railways is necessary so that it I    can go 
down. 
Then, Sir, about the expansion of   the 
railway' services, I find that the  railways 
inour country have started    stagnating. It is 
true that some    newtrains have been 
introduced. But if welook at the overall 
picture, we     find 
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[Shri Sukomal Sen] that the railways are 
stagnating. Why do I say 'stagnating"? Sir, the 
Minister -has boasted that ours is the second 
biggest railway system in the world. But, at the 
same time, I think the Minister also is aware of 
the fact that our country is a very big  country 
and is a country with a population of 75 crores 
of people and is a country with an area of 3. 3 
million sq, kms. In . such acountry, if we say   
that our railways are the second biggest in the 
world, it does not mean that the people in other 
countries like the UK or the USA or the Soviet 
Union are enjoying less. No. The people in 
these countries are enjoying the railways in a 
much better way than in India because here in 
India the actual track kilometre per million of 
population is only 100 while in the USA or the 
UK or in Malaysia it of h more. So, just saying 
that     this is the second biggest railway in the 
world does not reveal the real picture. The real 
picture is  this: During  the  Question Hour, we 
have heard so many Members complaining     
that in so many areas of    our country there is    
no railway line at all and they are demanding 
introduction of railway lines in those areas. 
Then, with regard   to expansion     it is  
actually a pathetic picture that there is no 
expansion of the railways. 

SHRI KALPNATH RAI: Pathetic? 
SHRI SUKOMAL SEN: There is no 

expansion of the railways. Our honourable 
Railway Minister will agree that the target for 
1987-88 is 53 kms_ while it was 70 kms. in 
the 1986-87 Budget. Now, Sir, what was there 
in 1986-87 has further been reduced in 1987-
88. So, instead of the railways expanding 
everywhere, it is stagnating. If you come to 
the question track renewal and rolling stock 
procurement, you will see that for 1986-87 
the track renewal target was 560 kms. and this 
year it is 670 kms. and it goes on like that. 

SHRI MADHAVRAO SCINDIA; It is for 
electrification, not track renewal. 

SHRI SUKOMAL     SEN: Thank you. Yes it 
is electrification and not track renewal. If you 
come to track reneval, it was 3, 578     kms. 
during last year   and   this year it   is     only 3, 
800 kms. You will agree that now at least 20, 
000 Kms. of railway lines still remain to be 
renewed and so, the backlog is 20, 000 Kms. If 
this is the pace of development, if     this is   the 
pace of track renewal, I do not know when   we 
will reach the target     of complete renewal of 
the track in the country. So, these are the 
problems. If you look at the question of 
procurement of wagons, you will    see    the 
same picture. Last year, Sir, we had pointed out 
that if you     had more wagons, not only more 
goods trains would run, more   commodities 
would be carried, but also the wagon industry 
itself would benefit. I am 6aying this because 
wagon-building is itself an industry. If you 
order for a small number of wagons from the 
industry, the industry itself will suffer      and it 
wul    go sick. It happened    also ilast     year. 
The     wagon-building; industry suffered most 
due to lack ot orderg from the Railways. Last 
year your order was     20, 000. This year it is 
for 19, 000. This year it is reduced* You have 
agreed, you have admitted, in your Budget 
documents that more accidents take place in the 
Railways because of    derailment of     wagons. 
Why?     It is because these four-wheeler 
wagons are all over-aged     ana the track is also 
not renewed. Then, very often there is 
derailment      and there is dislocation On the 
Railways. It is imperative for the Railways that 
for goods trains     there should     be 
procurement of more wagons so that this 
rolling stock is replaced at a rapid  pace. In    
regard    to      passenger coaches you say that 
you have introduced a    number of new trains. 
But what is    the    actual    picture?    The 
number of coaches has been reduced on many    
trains. On    many trains 
you are adding very shabby coaches which are 
over-aged, which have no modern facilities. 
Even ordinary first class coaches     have no 
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provision even for water, there is no 
arrangement of electricity; they are dirty and 
shabby  coaches and they carry passengers like    
the beasts   of burden. This is the way in which 
the Railway is functioning. So instead of giving 
more passenger amenities, you ask the ordinary 
passengers what is their     reaction. May    be     
that in first class and   air-conditioned classes 
they are comfortable. But even if you ask an 
ordinary first-class passenger he    will say that 
it is     very difficult to travel by the first  class. 
Even when  there is reservation    on trains, 
there is n0 meaning of the reservation. '   There 
is so much    overcrowding    and    the     
passengers     who have   reservations   have     
to travel sometimes standing. This is because of 
compulsions. Trere is     so     much corruption 
and lack of trains. That is why these things 
happen. I would like the hon. Minister to see     
to it that such things do not recur      and some 
sort of improvement is there. 

Now, coming to other points, you say      that 
the      State      subsidise    the metropolitan     
transport      projects. You have given one 
example, Bombay. I do not know from where 
you are getting inspiration  that if the Railways 
introduce some   suburban trains in the 
metropolitan cities     the State Governments 
should bear a part     of the      responsibility of 
the cost     of operation. Actually, it is totally 
misplaced and wrong, because the State 
Governments have other   responsibilities. The 
State Governments undertake  other 
responsibilities  like road transport. In this 
connection I would like to remind      the hon. 
Minister about the     state of affairs in   other 
countries. Even the Chairman        of the 
Railway Board, while he gave evidence before 
the Railway Convention Committee, whose 
report is under discussion, said: 

"Passenger lines in other countries have been 
subsidised considerably by the Government. In 
the British Railways and in the U. S. the 
Government has taken over all the subsidised 
services which cater to     passenger     traffic. 
Whatever 

losses occur, they are borne by the 
Government. Here we expect to run the 
system on profit. " 

So, in other countries, whether     in the U. K. 
or the U. S. A. or any other advanced      
countries, everywhere      the transport is 
heavily subsidised. Now the Railways are run 
by the Central Government. So whatever 
subsidy is to be given to the Railways     
should be given by the     Central     
Government. Why should the State  
Governments bear the      burden    of      
subsidy? So I feel that it is totally misplaced 
and wrong, and this idea should be imme-
diately abandoned so that     the State 
Governments are not further burdened. Sir, the 
time is very short and you are looking at  me. 
Now, I will come    to some problems of the 
Railways. During the tension on  Indo-
Pakistan border, so many trains were 
cancelled. Nobody complained about it 
because a war situation had developed on the 
border and     the Government had to 
withdraw so many trams out of necessity. 
Now the tension is over. That war   situation is 
over. Even now many of the trains which had 
been withdrawn have not been restored. I do 
not know  whether the Government     is 
taking it as a play not to introduce those trains  
which  were introduced earlier. I want to urge 
upon the Government that all the trains which 
were introduced earlier  and withdrawn when 
this  situation developed should be 
reintroduced  immediately. The Minister  
should clarify the position as to when it will 
be done. 

In the Railways, the Government is taking 
massive measures or programmes for 
computerisation and automation. The total effect 
of this is that women labour is being displaced. 
The machines are taking the place of women 
labour. May be, I there has been no 
retrenchment. But many people are becoming 
redundant What is the number of Railway emp-
loyees at present? The total number of employees 
is 15. 1 lakhs in the Railways. The Minister will 
be kind enough to listen to me. He is talking. 
What can be done7 This is how he cares for the 
passengers. 
SHRI MADHAVRAO SCINDIA:  
care a lot for hira. 
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SHRI SUKOMAL SEN; According to the 
paper supplied to us, the total number of 
Railway employees is 15. 1 lakhs. I remember 
that in 1974, their number was 19 lakhs. 
During these 13 years, the work of the Railways 
has expanded. But despite the expansion, the 
number of employees has been reduced. This is 
the result of automation. 

SHRI MADAVRAO SCINDIA: Just a few 
minutes ago he said that the Railways are 
stagnating. 

SHRI SUKOMAL SEN: Your passenger 
service is going up. Your freight service is 
also going up. But the number of Railway 
employees has gone down. It was 19 lakhs. It 
is 15 lakhs at present-Some employees have 
retired. New appointments have not been made. 
What they are doing is that they are taking re-
tired people on daily basis. This is improper 
and unjust. Why should the retired people be 
brought there on daily basis? They cannot work 
properly. Therefore, the Railway efficiency is 
going down to a certain extent. 

My next point is about schemes. When they 
go to the States for elections, they promise so 
many railway lines. But they have not made 
proper     provisions. The provisions are very 
poor. I will draw your attention to Digha-
Cantai, Budge fiudge-Namkhana line and     
Balurghat-Eklakshi line. Even the Prime 
Minister, while touring the State said that all 
these lines should be constructed. My 
concluding point is  about staff  relations. What  
are their staff relations? They recognised only 
two national federations in the Railways. Be-
sides  the two  national federations, there are a 
number of unions which have no channel of 
negotiation with the Railway authorities. The 
Railway Minister refuses to meet them; the 
Railway officials     refuse to meet them. So, 
lakhs of     employees  are  without  
representation to the Railway Ministry. So, 
they are aggrieved. •There are so many 
problems. How they are going to solve the 
problems nobody knows. So, I would like the 
Government to review their policy of staff 
relations and they should find out some      
ways    and msang so that they can have a 
discussion, % line of communication, a line of 
nego- 

tiation with the unions that are not recognised or 
not affiliated to the recognised federations. There 
should be a new policy of recognition also. Why 
only two federations have been recognised and 
not the others? And I have got a letter from you. 
You said that there is no victimisation its the 
Railways. 1100 employees have been removed 
from the Railways for taking part in an agitation 
conducted by the loco-running staff. You have 
not yet taken them back. But still you say that 
there is no victimisation. What is your defini-
tion of victimisation? I would like to be 
enlightened by the lion. Railway Minister as to 
what is victimisation. So, if 1100 people have 
been sent home by the Government arbitrarily, 
if that is not victimisation, what is victimisaton? If 
the Minister wants the railways to really perform 
properly, then they should have good staff 
relations, and the policy of negotiation and the 
policy of recognition of the unions should be 
reviewed so that all unions get recognition 
through some channel. 

Thank you. 
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ious measures like rationalising the rake links, 
minimising the lie over period, decreasing the 
vehicle effectives, increasing the Periodic 
Overhaul output, and establishing computerised 
coaching cabinets. " 

"The twin  objectives of   the  Indian 
Railways are, on the one hand, to provide a 
reasonably priced means of transport for the 
people of this country, and on the other, to 
measure up to the freight   transport   
demands, thereby   strengthening  the  
economic   super-structure of  the  country. 
With  the obvious limitations   of  capacity   
and   resources, it is our endeavour to strike 
a judicious balance between the two. As far     
as passenger services are concerned      we 
are involved in an effort similar to that in the 
freight sector. Without any appreciable 
increase in the coaching  fleet, we have 
managed  to introduced  additional  train  
facilities  through      greatly improved  
utilisation, by  adopting  var- 
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"Dear Shri Rai, 

Please refer to  your letters No. 4| 
MS(DPA)|83 dated 3. 3. 83 addressed to me and 
my colleague Shri Jaffar Shar-ief regarding     
Bhatni-Varanasi     gauge conversion project. 

I have had the matter examined. Conversion 
of Bhatni-Varanasi MG - section into BG 
involves a length of 158 kms. It was included 
in the budget proposals for 1978-79. It was 
originally estimated to cost Rs. 13. 91 crores. 
Its present day cost is likely to exceed Rs. 30. 
00 crores. An amount of Rs. 2. 79 crores has 
been spent on it upto 31-3-1982. The outlay 
during 1982-^' 83 is Rs. 0. 905 crores and the 
outlay proposed in 1983-84 is Rs. 1 crore. 

Much as i would like to accelerate this 
work, it would not be possible to allocate 
additional funds as suggested by you, due to 
the severe constraint of funds in the railway 
plan. The allocation for all the approved gauge 
conversion projects in 1983-84 is only Rs. 50 
crores, on-going schemes. You would, 
therefore, appreciate that it may not be 
possible to allocate additional amount to this 
project within the present size of the  railway 
plan  for  1983-84. 

With regards, 

Yours  sincerely, Sd/- 

(A. B. A. KHANI KHAN  CHOUDHURY) 
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SHRI PARVATHANENI UPENDRA (Andhra 
Pradesh): Mr. Vice-Chairman, Sir, my friend, Shri 
MadhavTao Scindia, is an efficient and smart 
Minister and he tried to be 6mart in presenting the 
Budget also. While coming to some of the aspects 
of nig smartness in camouflaging some dark features 
of the working of the Indian Railways, I would like 
to pay compliment to him in the beginning for 
improving the efficiency and productivity of the 
railways. The freight traffic has come up to 
expectations and is likely to go up to 300 million 
mark by I    the end of  this   year. The productivity 



 

[Shri Parvathaneni Upefldra] index, 
particularly the net tonne kilometres per 
wagon per day, has reacted an all time high of 
1, 321 during the nine-months of the current 
financial year. Industrial relations are fairly 
good and I must compliment the officers and 
6ta£f of the Indian Railways for the good res-
ults which they are achieving as regards 
movement of the freight and improving 
productivity. The budget has some good 
features. I would like to dispose them of first 
before I take up  the other aspects. 

The concessions which the Minister gave 
for the youth, the handicapped, the kisans and 
war widows are welcome. Similarly, the 
concession extended to the drought-affected 
areas for carrying fodder is also welcome. 
There is also stress on research and 
development, particularly the decision to 
allow the production units to have their own 
R and D units is praiseworthy. And the 
progress made in regard to computerisation is 
also to be welcomed. 

Having said this, i now come to the various 
aspects of his smartness. The first thing which 
he tried is to convince the passenger traffic 
only... 

SHRI J. P. GOYAL (Uttar Pradesh): 
Whatever you are saying, "he is noting down.. 

SHRI PARVATHANENI URENDRA: ... 
about the financial soundness of the railways, 
and for that he has shown a surplus of Rs. 69 
crores in the coming year and probably Rs. 11 
crores this year. Sir, he probably thought that 
public- memory is short: Only a few months 
ago he revised the passenger fares and also 
made a 15 per cent hike in the luggage and 
parcel freight which brought him, by way of a 
slight adjustment, Rs. 76 crores, in  passenger  
traffic  and... 

SHRI MADHAVRAO SCINDIA: Not 
passenger fares. 

SHRI PARVATHANENI UPENDRA: 
Then Rs. 3"20 crores in the freight rates. As 
far as the calculation for a full year goes, this 
will fetch Rs. 1, 030 crores. But for this, I do 
not know how he wo- 

uld have got the Rs. 11 crore surplus this year 
and the Rs. 69 crore surplus-next year. And 
this whole benefit of the. revision in the last 
four months of this-financial year would be 
available for the entire year in the next 
financial year. There is also an obsession about 
showing a profit. If it. is a natural corollary, we 
should welcome it, but there is an anxiety to 
show a surplus at the cost of development, at 
the cost of expansion, without eating for what 
would happen to the railways in future. At the 
end of the century, what would the railways be 
required to handle and how will the rail-Ways  
handle  it without acortesponding expansion 
and development? At the end of the current 
Plan itself they project that the freightraffic go 
up to 340 million tonnes. By the turn of the 
century it would go up much further, but what 
are the arrangements which the railways are 
making to meet this expansion? One sentence 
in the Railway Minister's speech I will quote 
here in regard to the passenger traffic only: 

"Without any appreciable increase in the 
coaching fleet, we have managed to 
introduce additional train facilities". 

Of course, he mentioned the Teason how he 
could achieve it—through! greater utilization 
of existing assets and all that— but that is not 
the point. I would like to prove how the 
machinery, the iron horse, is being flogged to 
the manimum and without any thought for 
development and expansion. On page 6 of 5. 
00 P. M. the Explanatory [The Deputy 
Chairman in the Chair] Memorandum given 
by the Minister, he hasgivtnthe targets and 
achievements of the major developmental acti-
vities of the railways. If you see 1985-86, that 
is last year's performance, Madam, you will 
find that in regard to the track renewal, in 
regard to the acquisition of the rolling stock 
which of course, includes locos, wagons and 
coaches, there was a shortfall, and the targets 
were not achieved. I do not want to quote the 
figures. He is aware. The figures are there in 
the Explanatory Memorandum. Again, even 
when fixing the targets for 1987-88 he has 
fixed lower targets as compared to the current 
financial year in the  case of the construction 
of new 
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lilies. This year they are constructing just 
70 km. Next year it will be 53 km. Again 
the acquisition of wagons will be less than 
that in the current year. And coaches, 
EMU coaches will be less, like that, lower 
targets have been fixed. The targets 
already fixed were not achieved. That is 
one aspect. 

Even if  you take the Plans as such, Madam, if 
you  compare the position at the end of the Fifth 
Plan and that at the end of the Sixth Plan in 
regard to four, five items, you will find how the 
growth of the railways has been stunted and how 
they are flogging this system to the maxi-- mum 
to move the existing traffic without caring for 
the future. As regards the route kilometres, at the 
end of the Fifth Plan it was 60, 693  and at the 
end of      the Sixth Plan, after five years, it was 
61, 850. That  is roughly  not even  1, 200 km. in 
five years. In regard to diesel locomotives which 
were 2, 025 at the end of the Fifth Plan, they 
rose to 2, 290. That is roughly 265 locomotives 
only in five years. In regard to electric 
locomotives, at the end of the Fifth Plan there 
were 901, and at the end of the Sixth Plan there      
were 1, 252. That is acquisition of 350 in five 
years. In regard to passenger vehicles, at the end 
of the Fifth Plan  there      were     ' 26, 647, and 
at the end of the Sixth Plan " ciable increase in 
the cocahing fleet, we there were 27, 825. That 
is 1, 200 coaches more in five years. As regards 
wagons, it is surprising that actually the number 
is less at the end of the Fifth Plan. There were 3, 
79, 771 wagons. The number came down to 3, 
65, 392. Madam, this is      the position of the 
assets of the Indian Railways. Instead of 
increasing the assets, improving the  assets the 
Railways are  virtually decreasing  the assets. If 
you take the proportion of the assets to the 
traffic, it is far less. 

Even about how the surplus has been 
achieved, you can show a bigger surplus 
also. Why only Rs. 69 crores? You can make 
it Rs. 600 crores also by reducing the 
allocations to different works in the Budget. 
How has it been done? Only two, three 
instances, I will give, Madam. As far the on-
going new railway projects, 35 

projects are there totalling to 2, 940 km. for 
which Rs. 1, 700  crores are required for 
completion at the present cost. And how much 
has the Railway Minister allotted in the next 
Budget? Rs. 146. 5 crores. You can imagine how 
many decades it will take      for      these      
lines to be completed. You     can do that. If     
you reduce, these     Rs. 146     crores to Rs. 46 
crores, then, Rs. 100 crores more surplus will be 
there. And instead of completing the Jnew  lines, 
some  more   lines 'are   being taken up. I don't 
grudge taking up new lines. In fact, I  welcome 
because I  am one of those who have been 
pleading for new lines in the backward and 
unconnected   areas. But  the  railways  have   
been succumbling  all  along to  the      political 
pressures that are being brought on them to start 
new lines projects, which are not becoming   
ultimately  viable. I   will   give two examples to 
show that this  Railway Minister also could not 
resist the pressures, but I am making it clear that 
I am not against the people of these      States 
and these lines. One  is     Tamluk-Digha line in 
West Bengal which has been continuously 
rejected by the Planning Commission  on  
grounds  of non-viability  and not being of 
urgent nature. And because of the elections in 
West Bengal     today this   line  has    been   
announced   by      the Prime Minister and the 
Railways and the Planning Commission have 
been, what you   call, pressurised  to  include  
this   in the Budget. Similarly, another State is 
going for elections on the    23rd—Kerala. 
Therefore, something has to be  announced 
there. Therefore, the Trichur-Guruva-yur line 
which has all along been rejected by the 
Planning Commission and the Railways as not 
being viable and      not being of an urgent 
nature has now been announced by the Prime 
Minister. I only point out two instances to show 
how the railways   instead   of    caring   to   
complete the   existing  projects   are taking up 
new lines. Even these, I am sure, will not be 
completed. As  soon  as the elections are over 
they will  be forgotten. 

There are eleven on-going conversion projects 
requiring 700 crores of rupees for a total 
distance of 2, 013 km. And the allotment is 
only Rs. 50 crores this year. Where Rs. 700 
crores are required, only Rs. 50 crores have 
been allotted this' 
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imagine how many decades, if not centuries, it 
will take to complete these lines. And 
surprisingly the allotment iG less than this year's 
Budget. For conversions they have included Rs. 
54. 34 crores and for the next year they have 
kept Rs. 50 crores. What is the logic? Do they 
think less money is required for conversions in 
tins Budget? The hon. Minister owes an 
explanation on this. On the rolling stock this 
year's Budget provides Rs. 651. 44 crores as 
against 938. 88 crores in the current Budget. The 
reduction is of nearly Rs. 300 crores. On 
electrification, to which we give so much 
priority and which we talk about every-. day, 
what is the allocation? It is Rs. 183. 24 crores as 
against Rs. 175 crores this year. That means 
only Rs. 8 crores have  been increased. 

As regards staff amenities and passenger 
amenities the less said the better. Very little has 
been allotted. Just 7, 000 new staff quarters will 
be built in the next year whereas lakhs and lakhs 
of employees are still without quarters. Now, see 
the targets for electrification, in the 1987-88 
Budget the target kept is 670 jrjoute kiolmetres. 
It is below the Plan norm. For the Seventh Plan 
itself we have provided 3, 400 kiolmetres will be 
electrified; and so far, including this year, only 1, 
691 kilometres would have been completed. 

One surprising thing here is that in all the 
documents previously the Railways used to give 
the target date for completion of these projects. 
This time we find only asterisk has been put 
against each project. Conveniently dates have 
been removed and everywhere you will find 
aster-risk. Now see allocations for some of the 
sections. For example, see what is the provision 
for electrification of Sitaram-pur-Danpur-
Mughal sarai main line—such an important 
project, What is the provision? It is Rs. 0. 01 
lakh in the budget which is a token allocation for 
such an important electrification project. like that 
all these electrification projects have no target 
dates. Allocations are meagre and in regard to 
track renewal which is so important for the 
safety there is heavy -backlog of arrears. We 
have   targeted in 

the Seventh Plan 5, 000 kilometres to be 
renewed every year. Therefore, we have not 
reached this year the target of 3, 800 kilomtres. 
Next year it has been increased to 4, 200 
kilometres, 400 kilometres more. In the case of 
development fund only Rs. 69 crores has been 
provided. So many important works have to be 
undertaken under this but you will find only Rs. 
69 crores. This surplus will go to that if at all 
there is a surplus. But I doubt unless he comes 
up with supplementary demands later on... 

SHRI MADHAVRAO SCINDIA: Ma-, 
dam, I would like to intervene. Constant 
confusion the hon. Member is making between 
revenue surplus and plan cation; I am very 
surprised. I never expected that particularly this 
hon. Member is ignorant of this. If any other 
Member had been ignorant I would have acc-
cepted it as ignorance. It is either ignorance or 
it is well pre-mediated ignorance which is 
being reflected. The surplus or deficit is not 
something which is dependent on allocations to 
new railway lines. This comes in the plan 
budget which is totally separate. This has 
nothing to do with the revenue surplus. I just 
wanted to make this point. 

SHRI PARVATHANENI UPENDRA: 
No, no, that was not confusing. I just 
mentioned only in relation to what you  
raised that Rs. 1, 030 crores artificial sur 
plus. These allocations I am comparing 
with the current year and what should 
have been.   

SHRI MADHAVRAO    SCINDIA: 
What you described was plan heads. You said 
that allocations were meagre there. Therefore, 
there was a surplus which has no relationship. I 
would like to point out that the entire Rs. 350 
crores that is going to be raised by the railway 
bonds is going to rolling stock and to wagons. 

THE DEPUTY     CHAIRMAN: Mr. fe 
Upendra, please conclude. 

SHRI PARVATHANENI UPENDRA: 
My time is still more. Another important 
work is construction of roads, under-bri-
dges and over-bridges, the outlay is only 
Rs. 17 crores in the budget. I am 
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particularly surprised at the allosirjious made for 
the new lines on the North-East Frontier 
Railway. In the North-Eastern region, 7 lines 
have been taken ' up. But we find the allocations 
given are far less than last year and also as in the 
case of electrification, no target dates have been 
mentioned here, Several times the Prime 
Minister also mentioned that priority will be 
given to the railway communication lines in the 
North-Eastern region but somehow the 
allocations here do not justify that claim. 

The operating ratio which is an index of the 
efficiency of the railways has also gone up 
from 90 per cent to 93 per cent overall and the 
Minister promised us to reduce it to 92 per 
cent next year and that has to be watched. 

One important aspect which has to be 
mentioned here is the condition of the branch 
lines and the trains running on these lines. 
Most of these trains running on the branch 
lines are in a very bad condition. Because of 
the non-availability of new coaches, old and 
condemned coaches are being run on these 
lines and the condition of the fittings in these 
coaches in quite unsatisfactory. Similarly re-
garding the stations on these sections also, 
here is much to be desired. 

Then the Minister has mentioned about the 
Railway Finance Corporation. It is a new 
venture and the Railway Convention 
Committee has expressed its doubts about the 
efficacy of this corporation but the Railways 
have gone ahead and raised the required 
amount this year and they want Rs. 300 crores 
next year also and if it is for specific purpose, 
for acquisition of fixed assets or 
developmental works, this should be 
welcomed. But there is a considerable 
disappointment about the activities of the two 
public sector undertakings, RITES and IRCON 
run by the Railways. They have done initially 
very well. They did well upto 1985-86. Lately, 
I do not think they have undertaken any new 
projects abroad and I do not know what is 
wrong with these two public sector 
undertakings; whether their works have not 
been satisfactory elsewhere or the works have 
come down abroad. I do not know whether 
these organisations are taking up any new 
work. 

Then the hon. Minister hag mentioned about  
the  metropolitan projects and he has often 
mentioned that the     Railway projects in the 
metropolitan cities should not  be  the  sole  
responsibility of       the Railways and the State 
Governments and other agencies also should 
come forward. He suggested that corporate 
fund should be created and the State 
Government, the Railways, the  Road  
Transport  Corporations, the Urban 
Development Authorities and the  industries in 
public and private sector should contribute for 
this. It is a good suggestion and in this 
connection, I would like to  draw his attention 
to the survey already undertaken by the Andhra 
Pradesh Government for a Circular Railway in 
Hyderabad where the      Andhra Pradesh 
Government  not only  completed the survey 
but also has promised to bear -25 per cent cost 
of the proposed circular railway and the 
Railway Ministry should take  immediate  
action   on  that  and  see that   circular- railway   
is  provided   there. Then the  Minister has 
mentioned in his document about the social 
burdens which total about Rs. 1307 crores. The 
Railways are fully justified in telling that these 
are undesirable. burdens on the Railways and 
the railways should be relieved of the social 
burdens if they have to be more efficient. I do 
agree and I also support their contention that on 
uneconomic branch-lines particularly where the 
road services are far better than the slow 
moving trains, a decision should be taken by 
the Railways in consultation with the State 
Government. I find that a dialogue is on with 
the State Governments. Some  State     
Governments may agree, some may not agree 
but it is difficult   for  the State Governments  
also to agree at least formally for a closure of a 
railway line (Time bell rings). They are also not 
patronised because people who are  only  
ticketless, they  travel. I think, the Railways 
should take a decision    in this respect    
whatever the State Governments  say in  this  
matter. Road services are faster there and 
nobody travels     in those trains. 

Then, on the safety aspect also, T am happy 
that lately, the safety consciousness has 
improved but there is a small doubt. I do not 
know whether the Railway Minister should 
clarify in his reply he has categoried the types 
of accidents, 
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the consequential accidents, the technical 
accidents and the miscellaneous accidents. While 
comparing with the past, probably, I feel the 
other two categories other than the 
consequential accidents are not being included in 
the total number of accidents. Probably, that will 
give a false complacency aBd that should not 
be done. That is one thing which you will have 
to take care of. 

As regards compensation, though the Minister 
said that effective steps are being taken, we 
find that in some cases, years are taken to settle 
these claims. There may be some legal hurdles 
also because so many heirs etc. come and claim 
the compensation but then there must be a 
procedure to expedite these claims. The proposal 
for appointment of the Standing Panel and the 
One-man claims Tribunal must be completed 
quickly. The proposal is very good and this 
should be completed soon. Then about level 
crossings, there are still a large number of 
unmanned lvel crossings in the country. Sixteen 
hundred unmanned evel crossings have been 
considered hazardous in the country and only 
912 have been manned so far. The rest also 
must be manned quickly so that accidents at the 
level crossings can be minimised. I also 
congratulate the Minister for the slight 
improvement which he brought in catering, btrt 
it is only on the major, long distance, trains — 
the aluminium containers etc. But the general 
standard of catering on the other trains is pretty 
bad. That is where attention has to be devoted. 

With these words I would say whatever 
criticism I have made, I have made it only in 
the interests of better working of the Railways 
I have a particular love for the Railways. I 
always wish that the Railways should function 
well, if any shortcomings have been pointed out, 
it is only in the interests of the Railways and 
out of my anxiety to see that the Railways run 
well. Thank you. 

SHRI B. SATYANARAYAN REDDY 
(Andhra Pradesh): Madam Deputy Chairman, 
before you call the next speaker, I •would like 
to say just a word. There is a long-time 
demand from Mahaboob-nagar for a new 
railway line from Jad-cherla to Macherla 
which I request the Railway Minister to 
consider. Thank you. 
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KUL) in the Chair] 

Sir, hon. Member, Mr. Kalpnafh IUi has 
taken on his own to congratulate the Railway 
Minister on behalf of the Indian people at 
large. I am really surprised a» to what made 
him to make such sweeping congratulations. 

AN HON. MEMBER: He belongs to the 
Congress (I). 

SHRI D. B. CHANDRE      GOWDA: The 
Railway Minister claims to have presented a 
surplus Budget of about Rs. 69 crores for which 
he attributes strict financial  management   and   
greater  revenue efforts, I should only say that 
this is a deception played by the Railway 
Minister not  only on the travelling public      but 
also all the sections of the Indian society at large. 
Of late, the railway budgeting system has been 
derailed by raising freight charges through 
Supplementary Budgets throwing all the canons 
of     democratic norms  laid  down in  this  
country for the last   40  years to the  winds. In 
November, 1986, through  a  Supplementary 
Budget, the Railway Minister      has 
accumulated to the tune of Rs. 320 crores which 
came into operation from December 1, 1986. 
These Rs. 320 crores. when taking     into     
consider     four     months, work     out     to     
Rs. 80        crores per     month. This     does     
not     stop by the end of     March, 1987. It is 
spread over till the end of March, 1988. At the 
rate of Rs. 80 crores per month, it works out to 
Rs. 1280 crores for  16 months altogether. If the  
Supplementary Budget had  not  been  there, thig  

year's Budget would have ended with a deficit of 
Rs. 1211 crores. This is exactly     the deception 
that was played by the Railway Minister on the 
people of India. We have heard the raising   of the  
freight charges or  the passenger  fares  for a period  
of 12   months. Here, the  hon. Minister, while 
presenting  the Budget, has      taxed the people of 
India for 16 months which is unheard of  in the 
parliamentary system. 

Sir, the second  aspect of the hike fa I    the  freight  
charges and the      passeneer 

SHRI D. B. CHANDRE     GOWDA 

(Karnataka): Madam Deputy Chairman I rise 
to oppose the Railway Budget of 1987-88. 
Before doing so I have to begin the debate 
with a very heavy heart because of the 
ghastly accident which occurred on the 15th 
March to the Rockfort Express which fell into 
the Marudaiyar river claiming more than 25 
liveg and leaving about 200 people injured. I 
only offer sincere condolences to the 
bereaved families and wish speedy recovery 
to those injured. And I would caution, the 
Minister that he would take the cue from the 
serious development's taking place in the 
country and try to plug the loopholes as early 
as possible and ensure safety to the railway 
travelling  public. 
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fares is that if the passenger fare is hiked, only 
the railway travelling public will pay. But in 
the case of hike in the freight charges, all 
sections of the society have to pay through 
their nose. Now, what happens in this 
Supplementary Budget is that after the 
presentation of the Budget in the case of 
freight hikes it would be normally realised by 
the people only when the consumer gets his 
stocks. After the end of one or two months 
one of the consignments reaches one of the 
persons and that is reallocated to him through 
his agents called the shopkeepers. And, 
thirdly, the passenger fare, as I have stated 
earlier, only taxes the rail traffic travelling 
public but this freight hike is in general 
applicabe to the Indian society at large. This is 
exactly why I call this as a deceptive budget 
and he claims for himself as a rseult of strict 
financial management   and   greater  revenue  
effort. 

Sir, may I ask through you how this 
deception can be called strict financial 
management and greater revenue effort? 
Efficiency of any public transport system is 
measured through the increased travel by the 
general public in the public transport system 
by paying less and travelling with more 
comfort and a feeling of safety. So, let us 6ee 
as to how many people travelled in trains. The 
immediate past that he was referring to was the 
period of the Janata Government. I would draw 
his attention to the performance during 1977-
78 and 1978-79. The figures provided in this 
Annual Report of 1985-86 indicate that the 
number of passengers travelling by Indian 
railways, ranging in millions, for the year 
ended 1985-86 is 3, 433. Compare this figure 
for the years of 1977-78 and 1978-79 and the 
figure is 3, 504. Thus 61 million people have 
travelled more in trains. In 1978-79 it was 3, 
719, which shows that 286 million more 
people have travelled in trains. That is the 
performance of the Janata Government. And in 
the Sixth Plan there has been an average 
decline of little more than 1. 6 per cent. Should 
we call this a performance? Again in the year 
1985>-86, 3, 433 million people have paid 
railways over Rs. 1, 714 crores. In the year 
1978-79, 3, 719 million people travelling in 
trains paid only Rs. 6, 672 crores, which 
otherwise  means   less  than  286   million 

people travelling ta 1977-78, these people have 
paid Rs. 1, 026 crores more to the raiway 
exchequer. So, therefore, the claim of the 
Minister that it is because of the good 
management and revenue efforts that this 
amount has been collected is rather a farce. 
What I am trying to bring home here is that it 
is not the strict fin-; ancial management and 
greater revenue effort as claimed by the 
Minister. It is only the people of India through 
the freight goods travelling hike and it is the 
rail travelling public, who have contri-butel to 
the Indian railways. On the other hand, the 
operational costs of the ^railways have gone 
up by 2 per cent between 1985-86 and 1986-
87. Passenger traffic has come down by more 
than 10 per cent compared to  1977-78. 

Coming to the safety and productivity, 
the total route kilometres of the Railways 
as on today is about 61, 831, of which 
more than 20, 000 kilometres are likely 
to have multiple track______  

THE VICE-CHAIRMAN (SHRI P. N. 
SUKUL): Your party is allotted 20 minutes, 
and two more speakers are there  from your 
party. 

SHRI D. B. CHANDRE GOWDA: I will 
take another five minutes. The tracks need 
speedy replacement or primary renewal. The 
amount sanctioned is very much meagre. 
Formerly, there used to be automatic warning 
system. This has been recently dispensed with, 
which certainly affects the safety. There have 
to be intermediates checks and inspections. 
But this has been given up and it threatens the 
safety of the trains. In South, many goods 
trains are run without the Guard*, which is 
dangerous to the safety of the trains. There 
was the practice of giving training to the 
firemen of steam engines to run the trains only 
in an emergency. But now, many of them are 
given the work of driver, which again 
threatens the safety. Continuous 10-hour duty 
rule must be followed regularly. Allocation for 
old assets and for damages to the railways, is 
very small and this will affect the productivity   
and the safety. 

I would like to bring to the notice of the 
hon. Minister one more important aspect. 
Hitherto, Railways was  probably 
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one and the only department which was not 
encroached upon by the IAS officers. The 
posts of officers in the Railways were manned 
by the Railway cadre. Now, there are 
instances of induction of IAS officers into the 
Railways also who arc not conversant with the 
Railways, lust as in case of industries, and the 
result is already known in the industries. I 
think the Railways will become the victims of 
this change and I feel that preference to IAS 
for induction into the Railways will certainly   
affect the working. 

For industrial development of the country, 
Railways is one basic infrastructure. Against 
the required investment of Rs. 2400 crores, 
the allocation is only Rs. 195 crores. At this 
rate, we need centuries to cope up with the 
demand. For proper monitoring of Railway 
finances in every zone and to mobilise better 
financial resources, we have to exercise some 
vigilance. The hon. Member before me 
referred to this budget as the only budget 
which is surplus. I would like to bring to his 
notice the fact that in 1977-78, the projected 
surplus was only Rs. 80 crores and actual 
achievement was Rs. 126 crores which was 
the highest ever in the Railways. I suggest a 
strict vigil in the field of finances. 

There is a talk of importing higr-power 
locomotives and I appeal to the Minister not 
to yied to the pressures. Wherever necessary, 
they can have double-headed engines in the 
trains to avoid drainage of foreign exchange. 

Backward areas of Karnataka, Maharashtra 
and Orissa continue to remain backward even 
today. Though the Railway's performance is 
not assessed State-wise, I think the hon. 
Minister will agree that in the larger interest of 
the nation and in the larger interest of the 
integrity, security of the nation which is much 
talked about, these backward areas should get 
a special consideration. The urgent need of 
Karnataka is a uni-gauge system in respect of 
the trunk routes at least. At present, all traffic 
to the State breaks the gauge. As a result, 
traffic goes largely by road. This year, 1987-
88, has nothing 

to offer so far as Karnataka is concerned. Not 
even a mention has been made of the much 
talked-about Konkan Railways, connecting all 
the coastal States of the South. The broad gauge 
conversion bet-. ween Bangalore and Mysore 
has received only Rs. 2 crores. At this rate, it 
will take decades to complete the work, if the 
hon. Minister so desires, he can provide at least 
Rs. 10 crore to completo the civil works this 
year. There is urgent need for this conversion 
between thes* two important cities, Bangalore 
and Mysore, where recently we had an interna-
tional conference. This is a city which has a 
historical background and is one of industrial 
importance and tourist attraction. I hope, the 
hon. Minister will take note of this and allocate 
at least Rs. 10 crores in regard to Bangalore-
Mysore broad gauge conversion. 

Similarly, Sir, the Chitradurg-Raydurj 
metre gauge line has received only Rs. 66 
lakhs. I think, at this rate, it will take decades 
to complete the project. I would urge upon the 
hon. Minister to allocate a little more for this 
project. The electrification scheme of the 
Jolarpettai-Banga-lore line, which was 
sanctioned years ago, finds a meagre grant of 
Rs. one lakh only. At this rate, I do not know 
when it will be completed. 

The Wheel and Axle plant gets Rs. 2. 15 
crores. I thought, this would attract' the 
personal attention of the hon. Minister; 
unfortunately, it did not. Here, I would like to 
make a suggestion to the hon. Minister. I 
would request him to examine the possibility 
of getting the steel requirements for this plant 
from the Visveswarayya Iron and Steel Works, 
Bhadravati, the prestigious project of Bharat 
Ratna Sir Visveswarayya. Now, the steel 
requirements are being met from Bhilai, which 
is about 2000 miles away from Yelahanka 
Wheel and Axle Plant. Bhadravati is hardly 
bout 200 miles away from Yelahanka. By this, 
we can save on transport expenses and, at the 
same time, we will be able to save the 
Visveswarayya Iron and Steel Works, 
Bhadravati, which is, at present, in a great 
predicament. 

Before concluding, I would like to draw the 
attention of the hon. Minister 
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to a small thing. New express trains have been 
introduced to Kerala. I welcome this. I do 
understand the urgency of the forthcoming 
elections. But I am sorry to bring to the notice 
of the House through you, Sir, that although 
the two new super-tast trains, one from 
Hyderabad to Cochin and the other from 
Ahmedabad to Cochin, pass through 
Karnataka, very near to Bangalore at that, do 
not touch Bangalore which is supposed to be 
one of the internationally important cities in 
India. I really cannot understand why these 
two trains should not touch Bangalore city 
when they pass through Krishna-Rajapuram, 
which is hardly 10 kms. away from Bangalore. 
What is the reason behind this? 1 am yet to 
understand. " I do not know why this biased 
attitude is being taken so far as Karnataka is 
concerned. Once again, I would request the 
hon. Minister to take note of such small things 
which may unnecessarily give room for the 
growth of parochial trends, already prevailing 
in the country. I hope, Government will not 
give room for such trends to grow. I suggest 
that both these trains should pass through 
Bangalore City. I think, the Banaglore City 
station i# capable of taking this much load. If 
that station is not capable of ta-6 P. M. king 
this much of load, the capacity of the station 
could bo improved upon just to accommodate 
these two trains. 

With this, I once again request the hon. 
Minister to take note of the conversion of 
Bangalore-Mysore from metre gauage to 
broad gauge, electrification of Jolhar-pet and 
particularly Chitradurg and Raid-Mrg metre 
gauge conversion which is about 100 kms. I 
think, he will allocate more funds and do 
justice to these backward areas which have 
already suffered for a number of years. 

With these words I conclude and timnk 
you. 
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SHRI ALADI ARUNA alias V. AR-
UNACHALAM (Tamil Nadu): Mr. Vice-
Chairman, Sir, 1 rise to say a few words on the 
Railway Budget. This is a first time when the 
Minister of State of the Ministry of Railways 
has submitted a surplus Budget after paying 
full dividend of Rs. 507 crores to the General 
Revenues and enhanced contribution to the 
Depreciation Reserve Fund at Rs. 920 crores. 
Sir, the Ruling Party members during their 
discussion on General Budget tried their best 
to justify the abnormal deficit. Fortunately, our 
Railway Minister relieved them from such a 
burden. Sir, in Japan, the Railways which were 
und»r the control of the Government for 125 
years has transfered it to 

the  private sector  recently. In     Britain also, now   
the Tories  are thinking      to transfer the Railways 
in the private sector. Contrary to the prevailing 
conditions, j in India, the Railways have     
functioned effectively rendering greater service to 
the nation and the passengers. Sir, the efficiency of 
the Railways is reflected in the net tonne kilometre 
per wagon per day. There is an increase of 12. 7 per 
cent. It was 1150 in 1984-85. Now it has increased 
to 1293 in 1985-86. In the      Budget Speech the 
honourable Minister has announced some facilities, 
amenities, to Passengers  and developmental    
schemes. The proposal of 67 model stations is a 
novel scheme to   attract   tourism. The  scheme to 
improve comforts in second class, e«-    ~* pecially- 
in the sleeper coaches, is a welcome one. 
Introduction of new trains and increased  services  
on      various lines  aro welcome. As regards  the 
proposal      for renewal  of track, formerly it was   
1400 kms; in the previous year it was increased it to 
4200 kms. Though there is an improvement in 
efficiency and      development  in  service  and  
increase in  passenger amenities, in many areas the 
progress remains unsatisfactory. There is a propsal 
of  35  projects  for  laying  new  lines  to the extent 
of nearly 3000 kms. For this the total requirement is 
Rs. 1700 crores, but the Plan allocaiton is Rs. 350 
crores and Budget  allocation is Rs. 146 crores. How    
is the honourable Minister    going to achieve the 
target? He has to explain that to  the House. 
Regarding electrification  of   railway  lines, out  of  
the   total length only 11 per cent of the length has 
been   electrified. We have not     achieved that  
target   during  the   Sixth   Five   Year Plan. In the 
Seventh Five Year Plan the total  target  is   3400   
kms. In  the  yeaS 1985-86 we had completed 461 
kms. 560 kms. Assuming in this year 600 kms. are 
Minister  has  proposed   to   complete   670 kms. 
Assuming in this year 600 kms are going to  be  
completed, the  achievement will still be less than 
50 per cent because in the Plan the total length is 
3400 kms        I but the completion will be 1691 
kms. Regarding gauge conversion also there is no 
satisfactory      progress in the Budget. In the   
Integral  Coach Factory at     Madras production  is   
going  to  be   increased  to 900 coaches as against 
850 coaches last 



 

year. But we have to bear in mind that the 
Railway Ministry is going to con-deirin more 
than 1428 coaches and 13357 

          wagons. So, even after a production of 900 
coacheg now. there will still be a shortage of. 
coaches. Then I would like to remind you of 
another important thing and that is about the 
Madras Rapid Transit System. It is a project 
with an estimated cost of Rs. 53 crores and 
which is increasing now. So far the    phsyical 

      completion of the work is only one-fourth of 
the project. And the honourable Miinster is 
now asking for financial assistance from the 
Stale Government to the extent of two-thirds. 
He is insisting on that demand repeatedly. The 
House is aware of the fact that railway is a 
Central subject and so it is the constitutional 
obligation of the Railway Ministry to 
complete this work itself. Of course, he can 
seek help from the State Government; there is 
nothing wrong. But he cannot impose the 
burlen on the State Government. At the same 
time the Railway Ministry has allotted the 
necessary funds to the Metro Railway Project 
in Calcutta. The cost of the project is. 8 crores 
and it has now increased. So far it has spent 
Rs. 388 crores. This year the honourable 

    - Minister has allotted Rs. 82. 5 crores and 
more than that for the Calcutta Circuit 
Railway Project. The cost of the project is Rs. 
125. 75  crores. So far, more than 

       fifty per cent of the work has heen com-
pleted. But even without any request from the 
West Bengal Government for financial 
assistance, our honourable Minister is always 
saying that the West Bengal Government is 
asking for help from the Central Government. 
You know, Sir, how our Government is facing 
the drought situation and facing financial 
shortage. Apart from that, what 1 want to em-
phasise is that instead of asking for financial 
assistance from that, what I want to emphasise 
is that instead of asking for financial 
assistance from or participation  by the  State 
Governments, the 

      honourable Minister should come forward to 
form a corporate body for all the cities 
thrughout India, that is, for Bombay, Calcutta, 
Madras and Delhi, just as they have formed 
the' Mahanagar Telephone Nigam. Our 
Minister should come forward to form  a 
corporate body for the 

city railways so that he can ask for funds from 
individuals. Perhaps this scheme may be 
helpful in completing the new work, the 
present work and the future work also. I 
would like to know the opinion of the 
honourable Minister regarding the formation 
of corporations for all tho metropolitan 
cities. 

Then, Sir, as far as the worker in tho 
Railways are concerned, in 1984-85,, the 
total number of workers in the Railways was 
16, 03, 180. But, in 1985-86, the number 
increased to 16,, 13, 280; there is an increase 
of 10, 100 persons. But, Sir, in certain 
categories, there is a decrease and we are not 
able to understand the reason for this. For 
example, take the case of accountants. The 
number was 31, 880: now it has decreased to 
31, 220,, a decrease of 660. Similarly, in the 
transportation wing, formerly the number 
was 2, 01, 170 and now the number is 2, 00, 
225 and, so, there is a decrease of 2, 145 per-
sons. Similarly, on the electrical side, the 
number formerly was 1, 32, 164 which has 
now decreased to 1, 30, 950, a decrease of 1, 
214 persons. Even in the Railway. Protection 
Force there is a decrease in strength. 
Formerly the number was 61, 000 and now it 
is 60, 139, a decrease of 861. I am not able 
to understand why there is a decrease in 
these categories. Apart from this, Sir, on the 
Indian Railways, there are 2. 2 lakh casual 
workers. They are working as casual 
workers for years together. All the trade 
unions are fighting for their rights and 
security of service. But the Railway Ministry 
is not coming forward to protect the interests 
of labour. AH that they have done is that in 
1981, they said that the casual labourers had 
been promoted ag temporary labourers; 
What they are going to gain by this, 1 do not 
understand. What is the difficulty in making 
them permanent There will be no financial 
commitment to the Government. Despite this 
the Government is hesitant to give security 
to the workers who are working in the 
Railway for more than ten years. 

Sir, under the Railways, some educational 
institutional are working. Now there are one 
degree college, eight intermediate colleges, 
83 higher secondary schools, 28 
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middle schools and 688 primary schools. In the 
municipal areas, the municipalities are running 
so many schools. So, what is the difficulty  in  
the   running of professional colleges by the 
Railways? In Tamil Nadu, the State Transport     
Corporations     are running   professional     
colleges in  Erode. Similarly, the Railway      
Ministry     may come forward to  open 
professional colleges for the sons of its 
employees in all the cities. Of course, I know 
the difficulties of the honourable Minister. He 
is      not getting   adequate   allocations  from      
the Planning Commission. I know it very well; 
it was 11 per cent and now it has decreased to  
six per cent. But we  are  very complacent  
about  our  functioning. What is the actual 
position? A railway line was laid in  1883 from 
Bombay to Thane for the first time. Thirty-four 
kilometres. Sir, the English people quited India 
in  1947. Sir, from 1883 to. 1950 the total 
mileage was   53, 596  kilometres. If  you  
calculate the growth rate during the British 
period it was  477; our growth rate is 206. So 
there is no  room  for  complacency. We have 
to make more efforts to improve the Ministry. 

Sir, I put forward these arguments not with 
some kind of criticism or with the object of 
correcting the errors. 

With these words, I conclude. 
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Vijayawada-Balharsha line you have allotted. 
Rs. 18.91 crores. And for the electrification of 
Gondia-Nagpur section, yon have allotted Rs. 
28.33 crores. Then, why is this injustice to 
Tamil Nadu? 

SHRI GHULAM RASOOL MATTO: Sir, he 
may continue tomorrow. Let os adjourn. 

THE VICE-CHAIRMAN (SHRI P. N. 
SUKUL): Yes, he may continue tomorrow. 
Now the Messages from Lok Sabha. 

7.00 P. M. 

MESSAGES FROM THE    LOK SABHA 

I The Appropriation ( Railways) Bill* 1987. 

I The Appropriation      (Railways)     
No2Bin, 1987. 

II the Appropriation    (Railways)     No3BAI, 
1987. 

IIIRe. nomination of Rajya Sabha 
Members on Committee on Public 

Undertakings. 

IVRe. nomination     of     Rajya     
SabhaMembers on the Committee on tha 

Welfare oScheduled Castes and Scheduled 
Tribes. 

SECRETARY-GENERAL: Sir, I have to 
report to the House the following messages 
received from the Lok Sabha, signed by the 
Secretary.General of the Lok Sabha.: 

 
"In accordance with the provisions of rule 96 
of the Rules of Procedure and Conduct of 
Business in Lok Sabha. I am directed to 
enclose the .Appropriation (Railways) Bill, 
1987, as passed by Lok Sabh-t at its sitting 
Leld on the 18th March, 1987. 

THE VICE-CHAIRMAN (SHRl P. N. 
SUKUL): Now, Mr. Gopalsamy. You may 
start today. We will adjourn at 7 p.m. You can 
continue tomorrow. 

SHRI V. GOPALSAMY (Jamil, Nadu): Mr. 
Vice-Chairman, Sir, I am terribly disappointed 
at the meagre allocation of funds for the very 
important railway projects of Tamil Nadu which 
are moving at a snail's pace. Sir, take the Kurur-
Dindigul project of the Southern Railway. How 
much hav© you allotted this year? It is only Rs. 
4.3 crores. And the balance of the sanctioned 
cost is Rs. 59.35 crores. When you will 
complete it nobody knows. My friend, Mr. 
Aladi Aruna just now said as to how much you 
have allotted for the Metro railway, Calcutta. It 
is Rs. 79 crores. And in the South Eastern 
Railway, for the construction of a new BG line 
from Koraput to Rayagada, you have allotted 
Rs. 46.50 crores.  For the      electrification of 


